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23.02.2021   It is stated that pleadings are complete. 

 List the Appeal ‘for admission (after Notice) hearing’ on 1st April, 2021.  

 

 
    [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 

[Dr. Alok Srivastava] 
Member (Technical)  

rs/md 

  


